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Survey by Central Institute of Coastal 
Engineering for Fisheries along Mahar-

ashtra Coast 

2721. SHRI ASHOK ANANDRAO 
DESHMUKH: Will the Ministerof AGRICUL-
TURE be pleased to state: 

,a) whether the North-West Coast of 
MClnarashtra was surveyed by the Central 
Institute of Coastal Engineering for fisheries, 
for providing the best infrastructure fadlities 
for the fishermen of this region: and 

(b) if so, the details of location selected 
and when the work on these projects is likely 
to start and completed? 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF AGRICULTURE (SHRI DEVI 
LAL): (a) The Central Institute of Coastal 
Engineering for Fisheries has not surveyed 
the North-West coast. However, a Group 
was constituted in June, 1988 by the Ministry 
of Agriculture to Identify a suitable location 
for the development of a deep sea fishery 
harbour on the North-West Coast. 

(b) On the baSIS of the recommenda-
tions of the Group the Ministry of Agriculture 
have taken a decision!n principle to develop 
two deep sea fishery harbours, one at Agar-
danda in Maharashtra and the other at Okha 
in Gujarat, subject to the techno-economic 
feasibility and the availability of resources in 
the Eighth Plan. 

[ Translation] 

Consumption of Fertilizers 

2722. SHRI KESHARI lAL: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) the average consumption of fertiliz-
. ers per acre in the country and how does it 
compare with the consumption in other 

developed countries; and 

(b) the steps taken by Government to 
encourage the farmers to use more fertiliz-
ers for increasing the production of 
foodgrains? 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF AGRICULTURE (SHRI DEVI 
LAL): (a) The average consumption of fertil-

. izers in the country is prOVisionally estimated 
to be 20.11 kg. per acre during 87-88 and 
25.25.kg. per acre during 88-89. The fertil-
izer consumption per ha. in India is lower 
than in many developed countries. It is, 
however, higher than in Australia and Can-
ada (statement is given beklw.) 

(b) Some of the steps taken by Govern-
ment of India to encourage the farmers to 
use more fertilisers for increasing the pro-
duction of foodgrains are listed below: 

(i) The Urea and DAP manufacturers 
have been directed to supply 10% 
of the fertilizer allocation in small 
bags so as to encourage fertiliser 
use in remote areas. 

(ii) State Governments have been 
advised to exempt dealers upto 10. 
tonnes of fertilizer stocks from the 
requirement at registration certifi-
cate. 

(iii) Government of India is providing 
financial support for opening of retail 
outlets and laying out fertiliser use 
demonstrat;ons in rainted areas. 
Farmers trainings are also being 
organisf)d. 

(iv) Soil testing services have been 
strengthened to ensure ba1anced 
use of fertilizers. 

(v) Quality control facilities have been 
strengthened to ensure supply of 
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standard fertilizers to the farmers. 

(vi) Fertiliser Industry IS being Involved 

in taking realistic demand assess-
. ment of fertilizers and for undertak-
ing fertilizer promotion work. 

STATEMENT 

Fertiliser consumptIOn in India and other countries 

SI No. Country 

2 

India 

2 Canada 

3 Australia 

4. U.S.A 

5. China 

6 Japan 

7 G.D.R 

8 Italy 

9 Netherland 

10. United Kingdom 

11. New Zealand 

Fertiliser Consumption 
( 1987-88)· 

(N+P+K) kg. per acre 

3 

20.11 

19.46 

11.57 

37.72 

95.71 

175.11 

136.54 

76.93 

278.39 

143.86 

286.52 

·s'ource: 1988 FAO Fertilizer Year Book, Vol. 39, FAO Rome. 

[English] 

Complaints against Management of 
OTe 

2723. PROF. VIJAY KUMAR 
MALHOTRA: 

SHRI MADAN LAL KHURANA: 
SHRI RAM SAGAR (Saldpur): 

. Will the Minister of SURFACE TRANS-
PO~T be pleased to st~te: 

(a) whether Government have received 
complaints against the top management of 
Deihl transport Corporation regarding mis-
management, irregularities and malpractic.ds 
prevailing In the organisation: . 

(b) if so, the details thereof; 

(c) whether Government nave InstI-
tuted any inquiry agaInst the persons 1:1-

volved; 




